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THE MINISTER FOR DEFENCE (DR. K. N. 

KATJU): (a) and (b). A statement is placed on 
the Table of the House. [See Appendix XI, 
Annexure No. 72.] 

ARMED FORCES MEDICAL SERVICES 

318. MOULANA M. FARUQI: Will the 
Minister for DEFENCE be pleased to 
state: 

(a) the number of officers of the Medical 
Services of the Armed Forces sent abroad on 
study leave terms for advanced study, so far, 
in 1955-56; and 

(b) the names of the places where they 
were sent? 

THE DEPUTY MINISTER FOR DEFENCE 
(SARDAR S. S. MAJITHIA): (a)   Sixteen so far 
in  1955-56. 

(b) To the United Kingdom and Eire as 
under: 

Bristol .......................  3 
Dublin .......................  1 
Edinburgh .................... 3 
London       ..... 8 
Manchester................................  1 

SETTLEMENT OF COMPENSATION CLAIMS 
FOR REQUISITIONED LANDS 

319. MOULANA M. FARUQI: Will the 
Minister for DEFENCE be pleased to 
state: 

(a) whether all the claims for com-
pensation for lands requisitioned during the 
war and since de-requisitioned have been 
settled by the ad hoc Committee set up for the 
purpose; and 

(b) if so, the total number of such claims 
and the total va'ue thereof? 

THE DEPUTY MINISTER FOR DEFENCE 
(SARDAR S. S. MAJITHIA): (a) No. The ad hoc 
Committee was not set up for the settlement 
of compensation claims in respect of requi-
sitioned lands. They were concerned with the 
settlement of compensation claims in respect 
of requisitioned buildings only. 

 
f[ SCHOOL OF TOWN AND COUNTRY 

PLANNING 

320. SHRI NAWAB SINGH CHAU-HAN: 
Will the Minister for EDUCATION be pleased 
to state: 

(a) when the School of Town and 
Country Planning which is proposed to be set 
up in Delhi will actually start functioning; 
and 

(b) what will be the syllabus for the 
course and how many students will g°t 
education in that school every year?] 

 


